GOVERNEMNT OF INDIA
MINISTRY OF WOMEN AND CHILD DEVELOPMENT

LOK SABHA
UNSTARRED QUESTION NO 3091
TO BE ANSWERED ON 06.08.2021

INTEGRATED CHILD DEVELOPMENT PROGRAMME

3091. SHRI ABDUL KHALEQUE:
Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state:

(@  whether the Government maintains any data of children who dropped out of
school in rural India due to financial constrains, if so, the details thereof,
State/UT-wise including Assam, district-wise;

(b)  the steps taken by the Government so far to address the situation under the
Integrated Child Development Programme; and

(d)  the amount of funds released and utilised under the scheme during the last five
years, State/UT-wise and year-wise including Assam?

ANSWER

MINISTER OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATI SMRITI ZUBIN IRANI)

(a): The Ministry of Education has developed an online module for compiling the data of
Out of School Children (OoSC) identified by each State/UT and their mapping with
Special Training Centres (STC) on the PRABANDH Portal (http://samagrashiksha.in).
The concerned State/UT validates the child wise information of the identified OoSC and
STC uploaded by the concerned Block Resource Centre of the State for monitoring the
progress of mainstreaming of OoSC.

(b) Early Childhood Care & Education (ECCE) is one of the six free services provided
through Anganwadi Centres (AWCs) located across the country under Anganwadi
Services of the umbrella Integrated Child Development Service (ICDS) Scheme being
implemented by the Ministry of Women & Child Development as a Centrally Sponsored
Scheme. ECCE is given to children in the age group 3-6 years. Under this, pre school
Education kits are provided to all AWCs and Mini AWCs @ Rs. 5000/- per AWC per
annum across the country for its effective implementation.

(d) The details of funds released and utilised under the scheme during the last five
years, State/UT-wise and year-wise including for Assam are at Annexure.
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Annexure

STATEMENT REFERRED IN REPLY TO PART (D) OF LOK SABHA UN-STARRED QUESTION NO. 3091 FOR
06.08.2021 ASKED BY SHRI ABDUL KHALEQUE, M.P ON “INTEGRATED CHILD DEVELOPMENT
PROGRAMME".
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*-UT administration of Dadra & Nagar Haveli and Daman & Diu had been merged as one UT w.e.f
01.04.2020

#- State Government of Jammu & Kashmir had been separated into UT administration of Jammu and
Kashmir and UT administration of Ladakh w.e.f 01.04.2020.

Utilisation of funds for the F.Y 2020-21 is

not due as on date.



